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1, Assets in joint name indicall

1, In case of depasitInvestment,

Marne of Bask! Institution and Branch are 1o be given

3, Valut of Boods/Share/Debentures as per the current mas
pies and as per boaks in case of non

ng e extent of wint ewnenship will alse have to be given
the derails ingluding Serial Number, Amount. Date of DeposiL, dw Scheme.
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,le,m[g:-fl h:im Ineluding Amaunt is 1o be given sepurulely in respect of each invesiment}
h;rﬂ“lﬁ‘: )
5. | Decription Sell Spouse Dependent-1 | Dependent-2 \Dtpudut—i
Mo
B s o Smie [am | gL | mEL | NBl
i} Dmihuf??m’leMM B0 s
== | DBs, Term Peposits |
ﬁ: ..fm types of Deposits
[ e LN SSCOunts ),
osils Wil Financial Yaetibar | 59 Theud
"n..-lﬁ‘ll r'}:L- NIL ﬁIL
ﬁl
- | |
NIL NTL L s
-
MIL NIL NIV | NIV l| Nt
| |
' |
NEL NpL | ML 1 NI\ l NfL
R eles/AT BRI PR ;i e
2~ Lav | Yeehis/Ships (details of Maka, '
qf" Hﬂﬂ:‘tl.‘lﬂirﬁn.uz.sgtuuf TR TR pMIL NI i N3l
Purchase and amount APvox « |3 Lec Rppa | |
(vii)] Jewelry, bullion and veluable Lot - 20 G | lrelel- 0 qm |
thing (give details of weight and Loce > K N L
value) - -a.;m_-w-g.;vﬁfh_{lﬁ,ﬂ__ nI |__ __I Wl il
\ouf— I=vye)—




such =5 valuz of 1 = = TS
imﬁu:ﬂa' = HMITL | r-"-_’.':-'r ! p:J_-I_L_ MR : el
Tats] value g.-u'u R lae | prL N_]l__! MNEL

!njﬂﬂmlﬁl indiculing the rxtent of joinl ownership vill glso have 10 be indicaled

I. Esch land or building or aperiment should be mentiomed sepasitely tn ihis formal )

E [omsipion Self T Spasse Dependent-1 | Depeadeai-l | Dependeatd |
s - A
. o g Tm NpL | pIL NIL | ML
e e || opel] s | pse

[ &ﬁim‘“"‘” No MIL pL ARL | NEL
usej NO [ gt | mRL | NI opt

N 3 XS N TU IS LS PN, 1

weeelee | NIL NIl pTL NIL

ND MIL NTL | NRU [ NI

ND MEL NI L prl | AIL

Mo ML ML ML pIL

N b ML paL | o NEL | RTL

M b ATl MIL | NoU | NIV

No ML NIC [ Nzl | N2t

Nb ML MM e | m2L

No Nat | RIu | Jat | 2L

No | ATl A A NIL | a2V

A R



i T T AP YU RTYS
g;;gﬂ;*“w“*" N NIL mE | P plpl
_fulqunpm;-f_,inmuuF ; =itz T, | il
E;::}mm.mmr ND NTL ML HJ_EL_J':‘_I'L_
Ay Investmens on the W i Shw Y Py I
ok S I 8 )N ] O e
-ﬁﬁwfmm_ o AL P‘.J:L_ P'!-IL t;;{__
() | Basliegtial Dunidiags {inchuding TIRwR G AR &
oesions L o U - o
= Survey number(s) Hel-3 LM 1
Area (Total measurement in Wb a‘;isw “I MIL L
Ne | The pIL pPL | AIL
ND MD MIL NIL_i_T\'lL
ND LELE ML rOL | plaL
|
No | =lee il | AZL | NIL
No Mo ML M| NI
No 30 lee N NEL NTL
No Ho pIL NIL | pNXL
g, o tee [ wotee | wn | pre | st

{8} L give hereln below the detatls of ligbilites’ dues to public financisl institulions and governmel :-
(Mote: Piexse ghve separnie detalls of name of Bank , lastitution, eatity or individual and smoant fur eack liem}

o

Description

Balr

Epouse(s)

mpmmnT

Dapendont-2 | Dependent-3 |

=

Losa or dues 1o Bark/Financial

Nane of Beck o

Amdont oustanding
Huture of loan

MEL

prL

NI

NEL | s

Losa or dues 10 eny
Iedividusls’ Entity other than
mepticaed in i) dbove.
Hamals)

NIL

NTL

prL

AL | NIL

;%'ﬁﬂh .//
= T "ﬂ_"?.-f" -

ik d

Sl | f

L " e

o

et .
s

E

|
S A il




™ Ay eiher labitity T e 0 MEJ:_ = I\EL—_’ NI =
[Grave towl of abilities o AD pIC C ONYC | AR
(i) (ﬁumm
depanments deuli |
g WD Ho Nit : ML NEL
Acoramodalien . i
Duecs 10 deparuments deafing ! 1 i
with supply of weler Mo MND ﬂ_]'L r--llL i MrL
Dues 1o depariments dealing ol
with supply of elecsricity . No no ML NEL | pNIL
| “l.‘.;.umihplmnma dealing rd"b | :
g, | Whmwsst ND pIL | NIU il Nl
N© AL IS T8 NS YU I ) 1
o N AT mr U | NIC
ND [ fill p T ﬂ%
R r:r b FTT P g nTL
Hb N© [SEAS ML MIL
N ND MIL | NaL | mTL
T E:f"“ viswM | ol EIIG e mY L NI NI L
. ,,ﬂrigimuanrmnmim Aot HACS ro ML NIl | pav

d}‘ Dnlu of prnﬁdnn or wm
1 Self...
b Epmnl
{8} My educational qudﬂutlw i= a5 under:

[Give detaily of highes: Schoo! / University education with full form of the certificalel diploma degrec o
{Name of the Schoal fTollege! University and the year in which ihe course wes compleied. )
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VERIFICATION

1, the depanent, above named, do hereby verify and declare that the contems of this affidavit are brue and coirect 0 the
bestofmy knowledge and belief, no pan of it is falsc and nothing maserial has been concealled there [ | llather

declare thal

(=) there is 1o case of conviction or pending case against me other than thase mentioned in flems 3 and 4 above,
(i) L, sy spouse, or my dependente do not have any asset or Ilahillty, other than those mentioned In liams 5 and &
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Note: 1. Afidavat should be filed lateat by 3410 PM on the last date of fding nominalions, i

& Affidavit stould be sworn before an Lhitly Comimissienes or Mugistrate of the Firsl Class or Beti o P Ty
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4 The affidavii should be either typed i writien legnbly and neatl:,

[T T repjcn ] ol

M‘?&f”"’é@*




Consituency : 67 - Manihari
Name : Manohar Prasad Singh

Details of Vehicles

Annex - 1

51 REGISTREATION YEAR OF VALUE
No NUMBER PURCHASE AMOUNT | REMARKS
1 BR39C-9001 2008 5,00,000.00 | approx
2 BR39G-9001 2011 5,00,000.00 | approx
3 IHO1AN-5487 2016 3,05,000.00 | approx

4 BRO1PL-9376 2021 26,50,000.00

Total 39,55,000.00
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" Acknowledgement Number:627592110230723 Date of filing : 23-Jul-2023

INDIAN INCOME TAX RETURN ACKNOWLEDGEMENT Assessment
[where the data of the Return af incore in Form ITA-1ISAHAJ), ITR-2, ITR-3, [TA-4{SUGAM}, ITR-5, ITR-&, [TR-7 Year
{Please see Aule T?uﬁ'.m Hules, 19632) 2023-24

PAN AGNPSEIESE

Name MANOHAR PRASAD SINGH

Adidress MAYA TOLA. WARD WO 3 MANIHARIL Manihan. KATIHAR, Manihan 5.0, 05-Bihar, 91ANDIA, 854113

Status tndividual Farm Number ImR-1

Filed uis 139(1}-0n or before due date e-Filng Acknowledgement Number 627592110230723

Current Year business loss, il sry 1 ]

= Total Income z 13,61.370
S Book Profit under MAT, where applicable 3 0
" Adjusted Tatal Income under AMT, whem applicable L] o

g A Iﬂl ::h%_‘ﬁ!’.ﬂ’ 5 227,147

Ble Payable & 0

T 227,147
B 2,37, 146
] o
10 o
11 o
12 o
al Tax and inberest payahle 13 o
Tax and interest paid 14 o
(+) Tax Payalde /{-} Refundable (13-14) 15 o
incorme Tax Astum submitted electronically on 23-jul-2023 12:55:43 from P address 49,37 55,2 and
werified by MANOHAR PRASAD SINGH hanving PAN AGNPSEIRSE on 23-jul-2023
using paper ITR-Verification Form /Electronic Verification Code TUTELDEAP generated through Aadhaar
aTp mode
System Generated
I-m:ndqm Code:

AGHPSE3ASBO162TS821 1023072 3cRcdfi2 MEARdaSToaI0d757AKCTS b2 16042 be59

s\’% 7""_‘—“"“""“”‘"“"".’"?'%




. MANOHAR PRASAD SINGH
S0 SINGHESHWAR PRASAD SINGH
Add : Naya Tola, Ward No. 2, Manihur, Katibar, - 854 113,

PAN Mo, : AGNPGAIER F.Y. - 202223
Date of Bieth: 01 /07 / 1949 AY. -2023-24
Status : Individual Amdhar No.:
Residential Status - Resident Return Type : Original 13%1)
Sex : Male Cirele : Ward mt-l]mn:ﬂ_

Computation of Taxable Income and Tax

Income From Salary
Clroas Pension & Salory Receved 14,53 636,00
Lesz : Deduction Ufs 16(in) Stunderd Deduction 50,000,00
Less  Professional Tax 1 A 00 14,42, 636, M}
Imbevest on IT Refumd 202 4y
[mterest on SH Accounl 20544600 20, 74000
Section 10{17} - Allowence af MPF/MLAMLC 12,26, 703.00 -
Grows Total Income 14,63, 38400
Acctual Eligibie
Deduction Under Chapier VI-A Amaant Amount
SO - 3147300
HOD - Medical Expenditure 50, (M) N
HITTE - Interest on 5B Account 20,546,000 102,00 9.4 10201900
Total Tazable Income 13,61.363 00
or Say [ J88A 13,61, 370,00
Tax Pavable on Old Regim
Om Rz 3 00,000/ 3.00,000.00 x 0% -
Om Rs. 3.00,00) /- to 3,000 {0dN- 2,00,000.00 x 5% 1410 D0
Om Bs 500,001/ to 1000 000 0000000 x 20% 100, . h
Cn Bs. 10,000,001/~ nnd nbove 36037000 x M 108,41 104 L1841 1.00
13,61, 370,060
Hebate U055 874 [Ra 12,5000 or tax whichever bs Less (ondy If taxs ble incanee is apto Ba, 5 Laes )] -
Tax Alter Rebaic LiR411.00
Add ;4% Fdu Cee £, 73500
Todal Tax Payable LIT 14700
Dhetuils of TDS
Mame TAN Mo Sec:  Amount Credited DS
STATE BANK OF INDHA - MUMS99335F 192 14,593 636,00 1,300 406,00
STATE BANK OF INDIA - MUMS%3010 TRINF 2 B5 {0 (M) 5,700, 00 1,36, 106, (M)
Net Tax Payable / (Refund) 00,041, 00
or Say Uf 2888 1,040 00

!
i

/




PAN No. : AGNPS6IR5SE
Date of Birth: 01 /87 /1949
Siatus : Individual
Residentinl Status : Resident
Sex : Male

MANOHAR PRASAD SINGH
S0 SINGHESHWAR PRASAD SINGH
Add : Nuyn Tols, Ward No. 2, Manihar, Katlhar, - 854 113,

FY. - 102213
ALY, - 20023-24
Amdhar No.:

Return Type ; Original 139(1)
Circle : Ward 11l (4) Sahibganj

Capital Alc of Mrs. Manohar Prasad Singh

As on 315t March 2023
Particalurs Fig. As on Particalars As on
31032023 I M32023
To, Withdrawal inchuding Fxp, of MLA 212343800 | By, OUpemng Holance 500.40.515.00
*  Income Tax 212714700 *  Pension Received 14,93 636,00
*  Car Insemnce 37.524,00 *  Salary and Allewence of MLA 12.26,703.00
* Ouft to Girand Donghierddmaksl Mudbirya 31.575.00 *  Inlerest on 5B Al 20 546,00
*  Closing Balance 53,4169 00
TT R A0 (0 R
Halance Sheet
As an 3st March 2023
Capital & Linbilities Fig. As on Assets & Propertics As om
31M3202% JIM320TR
| Capital Ads Fixed Assets
i prer Campitil Ade 53.41.696.00 Velhicles 35,55, 000,00
Gold Jewellery 1.0, 00000
Losns Linbilithes Gilver Jewellery 1AS0.00 | 4056 650,00
Loan Fom Vidhan Sabla 4.05.679.00
Current Assety
Receivable from Income Tax (9040 .00
Loan to Anand Prakash 29-1 -2 10, 000, 060
Cash i Bank
E11 Manihari lrameh (S1500812650)
5B Al - 10R3IS2014 1377100
5B Ade - 35251951563 19.224.00
5B Adc - 314482540 28.656.00
SR Ade - 39TIGR10182 14 811.00
i Katibor Brasch (RINOOBATES)
SH Afc - 10984811732 T ATNLDO
i ibar b wim SLpmslnl [Eramal SEH1S0000405)
5B Afc - 2001 SER009 12,18 273,00 13,74 205.00
Cash m Hemad BT 561,00
6247 375.00 62 47 375,000
ok -

A
@) Re jdhn-1357920)5
tf.k-‘-:_[.;_ 8241129
A

Ka mfc.n‘: K
-q-{,::u"l'-hﬂ\f'_ Katiha

7. She.rma
har (BiRar




¥

- < r
Acknowledgement Number;587909790210723 Date of filing : 21-Jul-2023

INDIAN INCOME TAX RETURN ACKNOWLEDGEMENT Assessment
IMH‘EMN‘H‘!MnﬂhMHFmﬂRHMJ ITR-2, [TR-3. ITR-A{SUGAM), [TR-5, ITR-6, ITR-7 Year
filed and werified]
[Ploase see Rule 12 of the Income-tax Rules, 1962) 2023-24
Pan FMAPS1906M
Haume GARIJA SINGH
Adichess WO MANOHAR PRASAD SINGH, NAYA TOLA, WARD MO 2, Manihan 5.0, Manihan , KATIHAR | 05-Bihar, 91-
INDIHA, 854113
Status Imtliwichsal Form Mumber TH-&
Filed w/s L3%1)-0n or befare due date eFiling Acknowledgement Number SATRATHNZ10T2]
Curment Year business loss, if any 1 1]
- Tolal ncomae 2 4,590,910
g Book Profit under MAT, where applicable 3 o
"
[ Adjusted Total Income undier AMT, where applicatile 4 o
H
i Net tax payable 5 )
E Interest and Fee Payable [ i}
g Total tax, interest and Fee payable 7 o
Tawes Paid a o
[#) Tax Payahie A-] Aefundable (7-8) 9 o
; Accreted Income as per section 115TD 10 o
= Additional Tax payable u/s 115TD 11 o
(=3
3 Interest payable w's 115TE 12 o
§  Additional Tax and interest payabie 13 0
g Tax and interest pald 14 o
i I+) Tax Payabie -} Refundable [13-14) 15 o
income Tk Aetum submitied electronically on 21-|ul-2023 15:45:16 from P address 49.37.53.12 B
veerified by GIRRA SINGH having PAN FMAPS1306N an 21-4ul-2023 using paper
IThR-Verification Form [Electronic Verification Code TUCERMXSAL generated through r OTF made

£y [ Areadihole Kathar
REJJI RN ’I'I‘F

Ex Data- 72 112 /'g_j



GIRLIA SINGH A0 SUKHDEY PRASAD SINGH

WO MANOHAR PRASAD SINGH
Add ; Nava Tola, Ward No. 2, Manibar, Katihar, - 854 113,
PAN Mo, : FMAPS 196N EY. - 2021-23
Dute of Birth: 01 /01 / 1935 AY.-2023-24
Status ; Imdividaal Andhar No.: 2456 2514 6893
Roesbdentinl Status © Resident Return Tyvpe : Original 13%(1)
Sex | Female Circle : Ward II1 {4) Sahibgan)

Computstion of Taxable Income and Tax

1 07 600, D
Income From Tradmg Business (19028 Retul Sale of Other Product nee. )
Gross Turnover :- 958, 10NN
Iz Freen Diisy Busimess (04005 Manoisciring of Dairy Product- Cow Milk)
Gross Turmover - 2,101,222 1.23,210.00
{Deemsed Profi LS 44AD i 20% which 1 not less than $% of Gross Recerpl )
Income From Other Sources
Incomae: From Tempa 1,700, 10,00
Inflerest on 5B Accogmi 2.051.00 1L.72.191.00
Gross Total Income 4,93, 0001 AW
Acctual Eligitibe
Deduction Under Chapter VI-A Amoust  Amount
BN - Life Insurance Premism :
HITTE - Interest on SB Account T a0 209100 2091 A
Tutal Tavable Income 4,909 100
or Say Ufs 3884 490, 910.00
Tax Puvable on Old Regim
O s, 3,00, D00 300,00 x 0% -
Om Rs 3.00,000/- to 5,00, 000/ L9900 x 3% 9,546, 00
O s, 5,00, 001 o 10 00 D000- - % N -
On Ra: 10,000,001/~ mnd nbove - X M - 9,546,100
4,90, 910,00
Rehate /s 87A  [Ra 12,500 or tax whichever Is Leas (onby if twus ble kncoms bs apio Rs. S Laes) 954600
Tax After Rebate =
Ackl - 4% Edu. Cess, —_—
Total Tax Payable =
Interest on Tax Pavable US4 ABC -
Fie UWSIMF - -
Tutal Tax Pavable -
Diectnils of TDS
Manme TAN Mo, Soc.  Amouni Credibed 08
Dectmils of Tax Paid
Advance Tax =
Advance Tax LLL =
Self Amscanetn Lax . = =
miesh Kr. Shenm
Net Tax Payable | (Refund) EIE:T ARY. Kati ihar =

by S0TAR

.-
|

Q
O (RegdNa - 11579018
kL ExDam- 201123 (.'




PAN Ni. : FMAPSTMGN
Date of Birth : @1 701 / 1935
Status : Inidividual
Resislential Ststus © Resbdent

GIRLIA SINGH VO SUKHDEY PRASAD SINGH

WD MANOHAR PRASAD SINGH

Add : Naya Tals, Ward No. 2, Manikar, Katihar, - 854 113,

FY.-1912-13

ALY, - 02324

Aadhar No.: 2456 2524 6893
Return Type : Original 1391}

Sex : Female Circle : Ward 11 {4) Sahibganj
Cupital Alc of Mrs, Girijs Singh
As on 3st March 2023
Particalars Fig. As on Particalars As on
I0V2023 IO
Ta, Withdraoal 41590000 | By, Opening Balmce 26,72 666,00
- " Income From Trading 197 000 i
* Ipcoem from Dury | 23210000
" Income From Toampo 1,70, 1 Ok 0
*  Imterest on SH Ade 2/91.00
®  Closing Balance 1749767 00
FL.65,667T.00 11,65,667,00
Balance Sheet
As on 3st March 2003
Capital & Liabilithes Fig. As on Asvels & Properties Figg. As on
31032023 1032023
Fixed Asscts
2749.767.00 Computer 541, W00
Tampe-BR-1 1PA-8558 4.13.000.00
Lnmad 3,0 03 00
Gold & Silver Jewellery 2,599 D0 (M) 1,66, 000,00
Current Assets
Stock-in- land 521, )i
Sumary Diebhoors 3,75,000.00
Loans & Advances
Meenalcsh Madbumya 3,000,000, 00
Advances o ofhers 2 00 000 040 5,00 00000
Cash at Bank
BB Mamibhsri Branch (SEINGI J638)
BH Ade - 336ES197TIRR 35,07M0,00
88 Ade - 1 1462089981 3.200.00 §8.9°70 0
Cash in Hand 228 0700
27 49, 767.00 1745 TT 6

15 b by

/L-l Prwt.. sed

L
vay,f- oo HanpAab £

_,..-*‘"'ﬁtﬂi'}-'

2
Kamlesh Kr. ST

Notary Public, Katihar (Bihat
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Government of Bihar
e-CourtFee =

e-Court Fee Receipt No. . BRECRO31C230900030972

Date & Time ¢ 14-8ep-2023 02:35 PM

Name of the ACC! Registered User : Distriet.Co-operative Central Bank, Katihar
Lacation : Civil Court Katihar ;
Mame of Applicant : MANOHAR PRASAD SINGH

e-Court Fee Amount ¢ 100 (One Hundred Rupees Only)

HN zaoa 782 1 B4
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